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Crisis of drinking water in Rajasthan

†2012. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of DRINKING 
WATER AND SANITATION be pleased to state:

(a) whether serious crisis of drinking water has arisen due to less rainfall in 
Rajasthan and if so, the details thereof;

(b) whether there is any plan to come out of the crisis of drinking water in that 
State and if so, the details thereof; and

(c) whether the villages and hamlets of the State would be provided drinking 
water by tankers?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATRER 
AND SANITATION (SHRI UPENDRA KUSHWAHA): (a) The Indian Meteorological 
Department (IMD) in its first stage Long Range Forecast for the 2014 Southwest Monsoon 
issued on 24.4.2014 predicted the probability of below normal (33%) to deficient (23%) 
monsoon in the country. The Ministry immediately wrote to all the States in the country 
including Rajasthan to take immediate steps to tackle the drought like situation and 
scarcity of drinking water arising out of deficient monsoon as per the Standard Operating 
Procedure (SOP) for responding to Natural Disasters in Rural Drinking Water and 
Sanitation. The States were requested to prepare contingency plan as per the SOP.

(b) The State Government (as per the contingency plan prepared by them) have 
predicted a deficit rainfall (-20% to -59%) in 4 districts and scanty rainfall (-60% or less) 
in 20 districts of the State in the year 2014. During ongoing summer 2014, the State has 
taken elaborate measures for combating the situation of drinking water crisis. A rigorous 
campaign for repair of Hand Pumps is already ongoing and 59587 Nos. of Hand pumps 
in rural sector have been repaired since 1.04.2014. Transportation of water by road is also 
resorted to in needy areas and presently transportation of water of 6998 tanker trips per 
day is being carried out in 4586 Nos. of habitations in rural sector.

 Proposals for Contingency in Rural Sector in Rajasthan.

                     Works Proposed Nos.

Tube Wells 1301

Single Phase Bore well 2319

Hand Pumps 4361

Other Works (DCB, HOW, OW, extension of 1683 
           pipe line & Pump set etc) 

Transportation of water by Road In 8339 habitations

 ToTal

†Original notice of the question was received in Hindi.
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(c) As reported by the State Government of Rajasthan the villages and hamlets 
are being provided with drinking water supply through tankers.

drinking water and toilets/sanitation in schools

2013.  SHRI KALPATARU DAS: Will the Minister of DRINKING WATER AND 
SANITATION be pleased to state:

(a) what is the status of providing drinking water and toilets/sanitation in all the 
schools in the country;

(b) whether certain instructions have been issued to the States/UTs in the matter 
for provision of the above facilities within a time-bound period;

(c) if so, the details thereof;

(d) whether these projects in the rural India, especially in Odisha region, are 
funded by the Central Government; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATRER AND 
SANITATION (SHRI UPENDRA KUSHWAHA): (a) As per the District Information 
System for Education (DISE) report of 2013-14, 95.31% schools in the country have 
drinking water supply and 94.45% of schools in the country have toilets.

(b) to (e) The Ministry of Drinking Water and Sanitation provides technical and 
financial assistance to States, including Odisha, under the National Rural Drinking Water 
Programme (NRDWP) and the Nirmal Bharat Abhiyan (NBA), supplementing their 
efforts in providing drinking water supply and toilets in rural areas including in schools. 
The assistance under the two programmes include provision of drinking water supply 
and toilets in schools constructed prior to 2007. Schools constructed thereafter under the 
Sarva Shiksha Abhiyan (SSA) are provided drinking water supply and toilet facilities 
under the SSA.

Under NRDWP, though funds are not separately earmarked for the purpose, 
States/UTs can provide drinking water supply facilities to schools by utilising NRDWP 
(Coverage) funds released to them. Moreover, in compliance of the Hon’ble Supreme 
Court’s order dated 3.10.2012 to provide safe drinking water, the Ministry of Drinking 
Water and Sanitation has written to Chief Secretaries of all States on 9th October, 2012, 
followed by several reminders, to personally review the position and give instructions to 
the officials concerned to comply with the Court’s directions.

Under Nirmal Bharat Abhiyan (NBA) also States have been repeatedly asked to 
provide toilets in schools on priority basis. Matter has been regularly discussed in various 


